2659 WP(C)

SMT MADHUSUDHA RAI Vs STATE OF JHARKHAND

SJ

Cvtclr

CFS

Petition Rs250

Affidavit Rs 20

Vakalatnama Rs 30

Defects:
1. Typed copy of page number 33, 41-43,46 may be given.
2. Tagging of page number 42 may be given.
3. Fresh or typed copy of page numbr 45,46 may be given

4, Certified copy of Annexure 5 may be given with AFS Rs 10/-
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